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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

OA No. 287/2022

IN THE MATTER OF:

AMIT KISHORE ... Petitioner
Versus

STATE OF UP & Others ... Respondents

REPLY OF THE RESPONDENT NO.02 GHAZIABAD NAGAR NIGAM

MOST RESPECTFULLY SHOWETH:

1. That the present matter is pending before this Hon’ble Court whereby this
Hon’ble Court vide order dated 21.02.2023 has directed the Respondent
No.2 to furnish the following information:

10. In these facts and circumstances, Respondent No. 2-
Ghaziabad Nagar Nigam is directed to file affidavit of its
Olfficer conversant with the facts of the case specifically
mentioning (i) particulars of the site in question with specific
measurements which was demarcated as vending zone and
where the Iron Shops/Kiosks were installed, (ii) whether the
site in question or any part thereof, which was demarcated as

vending zone and where the Iron Shops/Kiosks were installed,
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is part of Green Belt reserved by Respondent No. 3-UPAVP
handed over to Ghaziabad Nagar Nigam for maintenance or
not and (iii) how many Iron Shops/Kiosks were installed at the
site in question in Sector 15 and were subsequently removed
on 03.11.2022.

2. That in compliance of the order dated 21.02.2023, the as-on-date site plan
with measurements is annexed herewith and marked as ANNEXURE A-1
and ANNEXURE A-2.

3. That two locations were identified for the installation of removable/
temporary iron kiosks. The first location was in front of CWR Sector 15,
Vasundhara, Ghaziabad where 52 Kiosks were installed. The other
location was the opposite side of Commercial Complex, where 11 kiosks
were installed. In total the total installed removable make-shift kiosks in
Vasundhara Sector-15 were: 52+11= 63.

4. That out of 63 Kiosks in total in Vasundhara Sector-15, 5 vendors
removed their kiosks on themselves following the public announcement.
Remainder 58 Vendors continued to do their business on the location.

5. That on 03.11.2022, 58 shops were removed from two locations of
Vasundhara Sector-15: 47 shops from opposite of CWR and 11 Shops

from opposite of the Commercial Complex.
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6. That OM No.191/Ni. Pra-1/84 dated 02.02.1984 of the UP- Awas Vikas
Parishad under Cl.01 provides that only roads (which include Water
supply line, sewage etc), open space for ventilation and entertainment are
transferable to the Local Bodies. Under Clause 2, the OM provides that
after handover of the above road and open space, the same shall vest in the
local body and the ownership of the UP-AWP shall end. The true copy of
the OM No.191/Ni. Pra-1/84 dated 02.02.1984 of the UP- Awas Vikas
Parishad is annexed herewith and marked as ANNEXURE A-3.

7. That notwithstanding the above, the GNN vide letter No. 1844/MC/2022-
23 dated 03.03.2023 sought approval of the Ghaziabad Development
Authority for establishing Vending Zone in Vaishali Sector-7 opposite KR
Mangalam School and near Ramprastha Green Society, whereupon which
the GDA vide letter No. 986/Nagar Niyo/2023 dated 15.04.2023 has
communicated the No-objection. The true copy of the letter No.
1844/MC/2022-23 dated 03.03.2023 of the Municipal Commissioner
Ghaziabad is annexed herewith and marked as ANNEXURE A-4. The true
copy of the letter No. 986/Nagar Niyo/2023 dated 15.04.2023 of the Vice
Chairman Ghaziabad Development Authority is annexed herewith and
marked as ANNEXURE A-S.

8. That the kiosks of the street vendors which were removed on 03.11.2022

are intended to be relocated in Vaishali Sector-7 on the locations as above.
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9. That in the light of the OM No.191/Ni. Pra-1/84 dated 02.02.1984 of the
UP- Awas Vikas Parishad, there is no requirement to obtain NoC from
UP- AWP, as the title of the land, per the OM now vests in the Local Body,
i.e. Ghaziabad Nagar Nigam.

10. That nothing material is concealed herefrom.

Through Counsel

(Vibhav Mishra, Adv)

Ch No.- 221, C.K. Daphtary Block,

Tilak Lane, Supreme Court of India, New Delhi-110001
(e):vibhavmishra@outlook.in, (M): 9473565666

Date: 19.04.2023
Place: New Delhi
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
| * OA No. 287/2022 |
IN THE MATTER OF:
AMIT KISHORE | ... Petitioner
| | | Versus ‘
STATEOF UP & Oth!ers ... Respondents
| AFFIDAVIT

I, Arun Kumar Yadav, S/o Sri Balram Singh Yadav aged about 47 Years, , presently
posted as Additional Municipal Commissioner of the Ghaziabad Nagar Nigam,
Ghaziabad, Uttar Pradesh, do solemnly affirm and state on oathp‘REgENTLY AT DELHI

1. ThatTam the Additional Municipal Commissioner of the Ghaziabad Nagar Nigam
and as such I ain well conversant with the facts of this case and thus I am
competent to swear this affidavit.

2. That the conteﬁts‘ of the accompanying reply are true and correct to the best of my

DEPONENT
YERIFICATION:
I, the above-named deponent do hereby verify that the facts stated in paragraphs 1 to 10
of the reply and true to my knowledge and are believed to be true and nothing material
as bgen concealed thereﬁom 061 W%fée Tribunal.
% mﬁed at New Delhi (in thisthe __ day of April, 2023. W
DEPONENT
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